
GOVERNMENT OF I1{DIA
MlNlsrRY oF coNsuMER AFFA.RS, FooD & puB..tc DrsrRrBUTtoN

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION
LOK SABHA

UNSTARRED QUESTION NO. 3483
TO BE AIT|SWERED ON ,lorH AucusT,2O2{

DIRECT SUBSIDY TRANFER UNDER PDS

3483. SHRI DILIP SATKIA
SHRIMATI QUEEN OJA:
SHR! RAMESH CHANDER KAUSHIK:

yuill the Minister of coNsuMER AFFAIRS, FooD A1{D puBltc
DrsrRrBUTrOil sCstfdr err&, ur<-a sit{ Trffi6 fffrur d,+ be preased to
state!
(a) whether the Govemment proposes to launch any scheme to t.nsfer thesubsidy direcfly in the accounts of the beneficiaries provided under pubrac
distribution system (pDS);

(b) if sor the detaits thereof and the benefits rikety to be achieved;
(c) whether any directions have been issued to the states in this regard;
and

(d) if so, the details thereof?
ANSWER

MINISTER OF STATE FOR MINISTRY OF RURAL DEVELOPMENT AND
coNsuMER AFFAIRS, FOOD & puBt.tc D|STR|BUTION

(sADHVt NTRANJAN JYOTI )
(a)&(b): The scheme of cash transfer of food subsidy is already under
implementation since 2O{5 as per provisions of the Cash Transfer of Food
Subsidy Rules, 2O{5, notified on 21.Oa.2O15 under the l{ationat Food Secu rity
Act, 20{3 (NFSA) which inter atia provides cash food subsidy directly into the
bank accounts of entitled households in lieu of foodgraans. The scheme can be
taken up in identified areas, subiect to fulfillment of certain conditions on the
level of preparedness of the state/ union Territory for its imprementation.
ldentified area is defined under the Rures as state or Union Territory or any
specified area within the state or union Territory for which there is a written
consent of the state Government for imprementation of the scheme. The
states/Union Territories can either opt to implement the cash transfer of food
subsidy scheme or distribute foodgrains as per provisions of NFSA through the
network of fair price shops. Thus, the Gash rransfer scheme is optionat for the
states/ Union Territories. currenfly, the cash transfer scheme is operationar in
three Union Territo:ies viz' Ghandigarh, puducherry and urban areas of Dadra
and Nagar Haveli.

(c)&(d)r As per the Gash Transfer of Food Subsidy Rules, 2O{5, the
scheme is optional for the states/Union Territories. The Gash rransfer of
Food subsidy Rules, 2o{s have been circutated to all the states/union
Territories.


